
ClNTRAL AOraNISTRATIUE TRIBUNAL
PRINCIPAL BENCH

O.A. NO. 1 692/1 995

Nbu Delhi this tha 12th day of Februaryj 1996.

HCN'BLE SHRI JUSTICE P. K, SHYAfiSUNDARj ACTING

HON'SLE SHRI K. PUTHUKUflAR, FEPBER (A)

S, N, fall 3,/C Satya Narayan fall,
Dy , Chiaf Controllar,
Northern Railway,
fotadabad. Applicant

( By Shri B, S, PTainaa, Adv/pcata )

-Uersus-

1, Union of India through
Gsnaral fanager,
Northern Railugiy,
Baroda House, Nau Delhi,

2, Div/isional Railway fanagor,
Northarn Railway,
foradabad,

3, Sr. Divisional Dparating fanagar,
Northern Railway,
foradabad.

4, Station Superintendant,
Northern Railway,
foradabad,

5, Shri A, f. Khan,
Sr. Uagon fovemant Inspector,
Northern Railway,
foradabad. ,,, Rcspondonts

(  By Shri Rajaav Sharma, Advocate )

ORDER (ORAL)

Shri Juatica P« K, Shyamsundar —

Learned counsel for the applicant subrdts that

subsequent to tha filing of this case, the applicant

has been granted the relief sought for and, thoroForO^

there is no need to pursua this 0 .A Loarnod counool^:,

statement is recorded. C .A, is dismissed as net

pressed ,

(  K. fbthukumar ) ( P» K. Shyarrai
/as/ fambar (A) Acting Chairmanyafracniir' ,•


